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oIIIcIals. 

The person concerned Is 
engaged In useful work of 
national standing and 
belonging to repuledvoluntary 
olganisatlon. 

HeJShe or any marmet of the 
family or dependent does not 
own bousemat In DelhI. 

The case Is specifically 
recommended . by the 
concerned Ministry Y'ith the 
approved of the Minister In 
charge. 

Total Income of the person 
'rom all sourees is not more 
than As. 3.0001- p.m 

Type of accommodation would 
be restricted to two bed room 
flat (Type-D). 

Duration of the allotment 
would be 3 years; 

licence fee wiD be recovered 
under FR.45-8 with 
Departmental charges. 

Sell-

(I. Chaudharl) 

Joint Secr8tary to the Govt. of Inda. 

3438. SHRI SOBHANADREESWARA 
RAO· VADDE: Will the Minister of 
AGRICUlTURE be pleased to 1taIt: 

(a) whether the Indian Council of 
Agricultural Research has conducted 
rasearch Into cultivation 01 paddy by laid 
spreading Instead of transplantation of 
seedlings which will result In lesser cost 01 
cultlvatfon; 

(b) If so, the details and 
recommendations In this regard; and 

(c)theareasldentl1ledtopopularlsethls 
technique? 

THE MINISTER. OF STATE IN THE 
MINISTRY OF AGRICULTURE. (SHRI K.C. 
LENKA): (a) Ves, Sir. 

(b) Research on growing paddy by 
transplanting and direct seeding has been 
conduded.Agoodcropcanberalsedlhrough 
direct seeding, provided weed control and 
watercontrolcould be taken care of. However 
transplanting Is advantageous as • ensum 
line sowing wffith is helpful In effective weed 
control and Interculture operations, 0Irec:t 
soedingincreases cost of cultivation because 
of high seed requirement and dllfIculles In 
weed control 

(c) In vast areas of KeraIa. OrIssa. 
Eastern MaclhyaPradesh. BIIar, West8e(lgal 
andKarnataka, Where dry arming Ispradlced. 
farmers adopt direct seeding of paddy. 




